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Demands of Fe) Employees 

__ 197. SHRI K. A. RAJAN: Will the 
Mini te,r of FOOD AND JVIL SUPPLIES 

i '; be pleased to state: 

(a) whether it is fact that over 60,000 
employees of the Food Corporation of 
In(iia Qbserved a day' "pen-tool down" 
fitrike all over the country an December 
10, 1982 to pres for their demands; and 

(b) if 0, the detail and Government' 
reaction to their demands? 

THE MINI TER OF TATE IN THE 
I 

, oJ MINI TRY OF 000 A D CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD) : 
(a and (b), One of the staff Unions, 
nam Jy, Food Corporation of India Em-
pl;oyee Union had giv n notice of a penl 
tool-down trike to be observed on lOth 
December, 1982. At the in t~.nce f)f thi 
Union, orne of the taff in the office of 

the Food Corporation of India ob erved 
peoltool down strilc.e on that day. The main 
demand of the Unioq. pertain to wage re-
vision of the employees, including payment 
of interim relief. The Tepresentatives of the 
Union were called for a meeting on 2nd 
February 19~3 and were infonned that the 
Government had agreed in principle for a 
wag r vision in respect of Category III 
and IV employees of the Corporation with ' 
effect from 1st October, 19&2, and has a1 0 

approved the proposal to give an d hoc 
relief of Rs. 40.00 per month to all Cate-
gory In and IV employees with effect from 
1st October, 1982, subject to certain condi-
tions. 

ADo anee p id to participants and mem-
bers of AG OC 

198. HRI K. A. RAJAN: Will the 
Minister of SPORTS be plea ed to state: 

(a) the details of the facilities provided 
to Indian participants who came to take 
part in he games (A iad); 

(b) whether they were paid R . 26 per 
head and per day for breakfa t, lunch, 
dinner, tea, milk and fruits; 

(0) if so, the det~il ; 

(d) whether mem.bers of the Asi~n 
Game Special Organi ing Committee. were 
paid from Rs. 80 to 100 per day for their 
dinner; and 

(e) if so, the details? 

THE MINISTER OF PARLJAME . 
TARY AFFAIRS, SPORT AND WORK 
AND HOUSING (SHRI BUTA I GR) : 
(a) to (c), r ... e ceremonial and prefor-
mance kit were provided to the. memb r 
of the Indian contingent who participated 
in the Ninth Asian Game . The e partici--
pants were also provided free board ing 
and lodging along with other ,nee ary 
facilitie a n;Jade available to other parti-
cipants in the Asian Game Village du jng 
th cour e of the Gam 

Cd) 0, Sir. 

(e) Does not ari e. 




